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The Lok Sabha re-assembled after Lunch at seven minutes
past Fourteen of the Clock.
(Shrimati Margaret Alva in the Chair)

MR. CHAIRMAN : We have a number of notices under Rule 377. The hon. Speaker desired that they may be laid
on the Table and we can go to the legislative business.

...(Interruptions)
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MR. CHAIRMAN: Then | will have to allow all of them to come with their notices. The hon. Speaker decided that
they may be laid on the Table of the House.

SHRI SUNIL KHAN (DURGAPUR): Then what is the necessity of having such statements? They are all very
important statements.

SHRI SANAT KUMAR MANDAL (JOYNAGAR): They are all important.

MR. CHAIRMAN: They will form part of the record.
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